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ORDER 

When the matter was taken up for hearing, the learned 

counsel for the respondents submitted that the relief claimed by 

the applicant has been granted by virtue of fresh Seniority List 

dated 20-6-2000. The learned counsel for the respondents further 

submitted that since the seniority list of 1996 which has been 

challenged in this OA has been corrected by the subseauent 

seniority list dated 20-6-2000, this OA has become infructuous. 

4 
	 At this stage the learned counsel for the applicant submitted 

that the applicant, have already raised objection in regards to 

seniority list dated 20-6-2000 and no reply has been sent by the 

Yespondents. Under the circumstances, we hold that the above OA 

has become infructuous and the same is accordingly dismissed. 
- 

However, since the applicant iad submitted his objection 

'regarding the new seniority list of 2000, he is at liberty to 

approach this Tribunal if.he is aggrieved.. No costs. 
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